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IN THE HONtsLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

"\ RTGTNAL APPLTCATTON NO. r49l2024lEZ

'\' (Earlier O.A. No. 318/ 2024lPB)

IN THE MATTER OF:

Hemant Kumar ... Applicant

Vs.

The State of Bihar & Others

Respondents

AFFIDAVIT ON BEHALF OF S'TATE RESPONDENT NO. 2:

(The District Magistrate, Bhagalpur)

I, Sudhir Kumar, Son of Harihar Prasad aged about 50 years, by

faith - Hindu, holding the post of Senior deputy collector at District
dgvelopment section, Bhagalpur do hereby solemnly affirm and state

as follows:

1. I have been authorised on the behalf of the state Respondent No.

2. r arn competent and have been duly/authorized by respondent

No. 2 to make and afhrm this affrdavit on behalf of respondent No.

2. r arn fully acquainted with the facts and circumstances of the

case.

2. That it is respectfully submitted that the present case was

initially registered before the Principal Bench of the Hon'ble

Tribunal at New Delhi, exercising suo moto jurisdiction under
Sections 14 & 15 of the National Green Tribunal Act, 2010, based

on a letter petition dated 07 .o9.2023 filed by the Applicant, Hemant
Kumar, apprehending danger to the aquatic life of Dolphins in the
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Ganga River following the collapse of a bridge under construction at

Sultanganj. The matter was subsequently transferred to the Eastern

Zone Bench of the Hon'ble Tribunal vide Order dated 31.05.2024.

3. That it is further submitted that the Office of the answering

District Magistrate, Bhagalpur, had already taken cognizance of the

aforesaid disaster and initiated necessary steps in coordination with

the concerned authorities.

4. That it is pertinent to mention that the Principal Bench of the

Hon'lrle Tribunal, vide its Order dated 31.05.2024, deerned it proper

to obtain a Factual Report by constituting a Joint Committee

comprising of the following members:

Bihar State Pollution Control Board

District Magistrate, Bhagalpur

Representative of National Mission for Clean Ganga (NMCG)

Principal Secretary, Ministry of Jal Shakti, State of Bihar

Government of India and Regional Office, MoEF&CC, Patna

copy of Order dated 31.05.2024 is annexed herewith and marked

Annexure-R/ 1.

5. That as per the directions of the Hon'ble Tribunal, the said

Committee was mandated to visit the site. collect relevant

information, and submit a Factual Report.

6. That in compliance with the Order, the Committee visited the site

on 08.08.2024 and 09.08.2024; however, due to the high velocity of

water flow in the river, the team was unable to enter the river and

assess the impact of the incident on the aquatic ecosystem.

Additionally, the presence of a large number of devotees due to the
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Kanwar Yatra created further challenges in conducting a thorough
study.

7 ' That in light of the above difficulties, the Sub-Divisional officer,
Sadar, Bhagalpur, vide his Letter bearing Memo No. g65 dated
7o.o8.2o24, informed the District Magistrate, Bhagalpur, of the
situation and requested an extension of three months for
compliance with the order of the Hon'ble Tribunar.

A copy of the Letter bearing Memo No. g65 dated ro.og.2o24, along
with the Minutes of the proceeding, is annexed herewith and
marked as Annexure-R/2 & R/3.

8. That after perusing the Report of the sub-Divisional offrcer,
sadar, Bhagalpur, and the Minutes of the proceeding of the
lfetinz, the District Magistrate, Bhagalpur, vide Letter bearing
Memo No. 81 dated rr.og.2o24, apprised the Registrar General.

', Hon'ble National Green Tribunal, New Derhi, of the above_

t *, ;j-.r,ioned difficulties and sought an extension of time for

A copy of the Letter bearing Memo No. g1 dated rr.og.2o24 is
annexed herewith and marked as Annexure _R/+.

9. The Sub-Divisional officer, Sadar, Bhagarpur, vide his Letter
bearing Memo No. 1329 dated 23-12-2024 Thatthe inspection was
held on r7-r2-2o24. and. a copy of the inspection report is annexed
hereto and marked with Annexure R/5.

10. That it is respectfully submitted that the delay in compliance
was solely due to practical difficulties beyond the control of the
authorities. The answering Respondent remains committed to

/
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fulfrlling the directives of the Hon'ble Tribunal and seeks reasonable

time for the completion of the mandated report.

1 1. That the statements made in paragraph nos. 1 to 9 as stated

herein above are tn.e to rny knowledge and based on records

maintained by the Office of the answering Respondent and the rest

thereof are my humble submissions before this Honble Tribunal.

l4,s
t5r Collector,

District Development Section,
Bhagalpur.
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VERIFICATION

ith;jju)l, sudhir Kumar, the Deponent hereinabove, do hereby veri e

contents of paragraphs 1 to 9 of this Affidavit are true and correct to the
best of my knowledge and belief, and nothing material has been concealed
therefrom.

Verified at Bhagalpur on this 15 day of Februa

nn/'^ / v'uro-/r

sl,l us
Senior Collector,

District Development Section,
Bhagalpur.
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Item No. 5 Court No. 2

BEFORT THE NATIONAL GRTEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 318/2024

Hemant Kumar Applicant

Versus

State of Bihar & Ors

Date of hearing: 3L.O5.2024

^ Respondent

CORAM: HON'BLE MR. JUSTICE SUDHIR AGARWAL, WDICIAL MEMBER
HON'BLE DR. AFROZ NIMAD, EXPERT MEMBER

ORDER

1. This Original Application has been registered in exercise of suo-

mofo jurisdiction under Sections 14 and 15 of National Green Tribunal

Act, 2O1O (hereinafter referred to as 'NGT Act, 2O1O') on a letter petition

dated 07.09.2023 sent by Hemant Kumar complaining that Vilcamshila

Ganga Dolphin Sanctuary (hereinafter referred to as 'VGDS') is ttre only

sanctuar5r in India for protection of dolphins in Bhagalpur district, State

of Bihar and is extend to about 60 Km of River Ganga from Sultanganj to

Kahalgoan in district Bhagalpur. A bridge was under construction on

river Ganga at Sultanganj, Aguani Ghat which was damaged on

04.06.2024. Reasons for damage are under investigation of different

departments. However, said damage has endangered the aquatic life of

dolphins in river. Huge quantity of muck fell in river Ganga due to above

disaster causing severe damage to lives of dolphin in the river. Therefore,

& g"*\^+'. W'/"-6
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a request has been made to look into the matter immediately for removal

of muck from river without disturbing or endangering life of dolphins in

the area concerned and to take all possible steps for protection of

environment and aquatic life of dolphins.

2. In our view, complaint made in the present original Application

gives rise to a substantial question relating to environment arising due to

implementation of scheduled Enactments und.er NGT Act, 2o1o but

before taking any further action in the matter, we find it appropriate to

obtain a factual Report by constituting a Joint committee comprising

Bihar state Pollution control Board, District Magistrate, Bhagalpur,

representative of NMCG, Principal secretaqr, Ministry of Jal Shakti, State

of Bihar, Government of India and Regional office, MoEF & cc, patna.

3. District Magistrate, Bhagalpur shall be the Nodal Agency for

compliance and coordination.

4. committee shall visit the site, collect relevant information ald

submit a factual Report to Registrar, Eastern Zone Bench, Kolkata within

two months.

5- Since the matter relates to Eastern zone Bench of rribunal at

Kolkata, therefore, Registry is directed to transmit record to Eastern Zone

Bench, Kolkata for further proceedings.

6. List before Eastern zone Bench at Kolkata for further consideration on

12.o8.2024.

7. A copy of this order be forwarded to Bihar state pollution control

Board, District Magistrate, Bhagalpur, representative of NMCG,

Principal Secretar5r, Ministry of Jal shakti, state of Bihar, Government

g"JlJr tC-\rr"-r
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of India and Regional Office, MoEF & CC, Patna for information and

compliance.

Sudhir Agar-wal, JM

Dr. Afroz Ahmad. EM
May 31,2O24
O A No. 3I8l2O2
PU

g*J^^lt \4.*^^-
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Minutes of meetinq and the field visit report of the committee

A Meeting was conducted by the Nodal officer nominated by NGT, D.M Bhagalpur,

and the Invited nominated member for a site visit to understand the impacts of part of
Bridge collapse on the ecology of river Ganga in (VGDS) as per the Direction of the
NGT Under the Case No 31812024 Hemant Kr Vs State of Bihar & Others.

The Following members attended the said visit-
' 1. Representative of D.M, Bhagalpur
2. Representative of Namami Gange, Ministry of Jal Shakti, New Delhi.
3. Representative of Bihar State Pollution Control Board.

The following members could not attend the visit: -

1. Principal Secretory Ministry of Jalshakti, Govt. of Bihar/representative (Known

as Water Resource department Govt. of Bihar)
2.Regional office, Ministry of Environment forest and climate change (MoEF&

CC).

A Preliminary meeting was organized and chaired by the representative of District

Magistrate, Bhagalpur in the conference hall of circuit house at Bhagalpur dated

OBl08l2O24 at 10:30 am, to brief the information regarding the part of under

cons.;truction bridge collapsed on 0410612023 over river Ganga in between the district

of Bhagalpur & Khagaria name as Agwani Ghat -Sultanganj Bridge, and also mention

the steps taken by the District administration after the incident.

Then the members of committee visited the said impacted site'

The Executive Engineer from BRPNNL described in detail regarding the incident

occurred and after that the method ol removal of debris from the impacted site of river

Ganga.

After reaching the site the committee member observed high velocity of flood r'riater

passing in th-e river which prevented the team to enter into the river to study the

impacts of the event on the ecology of the river system. Also due to the overcrowding

of devotees of the Kanwar Yatra.

It is therefore decided to have a detail discussion with involved line department to

understand the facts. Discussion was held with the following representatives: -

1. Bihar Rajya Pul Nirman Nigam Limited (BRPNNL Department)
2. S.P. Singla Construction Pvt'Ltd.(Agency)
3. Forest DePartment, BhagalPur

Following are the discussion points: -

The BRpNNL informed the reason behind the collapse of part of bridge prima facie

due to failure of design as mentioned in the draft report of llT Roorkee' Final report

still awaited from llT Roorkee, and will be submitted before honourable Court as soon

as it is received. They also informed that the fallen part (debris) of bridge has been

removed from river bed.
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To remove the debris from river Ganga and the hanging segments, an expert agency
named as EDIFICE, Engineering /DlV A Construction wis hired by tne principal
agency of the main work (S.P. Singla Construction Pvt. Ltd.)to removeihe same after
the event. SOP was also developed to minimize the impacts on the ecology of the
riverine system. As per the prescribed sop all the debris were removed.
Forest department inform that immediate survey were conducted by the expeft
research institution such as Wildlife Institute of India, Dehradun and Wildlife
Conservation Trust (WCT) to understand the cumulative impacts due to collapse part
of the under construction bridge on River Dolphin and other aquatic animals present
in the VGDS.

!s Oer the report received by the Forest Department, the population size of the Ganges
River Dofphin in June 2023 was estimated to be 172(+t-) 1ti, which nearly overlap riith
the annual census conducted in Feb.2O23. Therefore, no difference in Dolphin
population size can be attributed to the collapse part of the bridge. lt is to be noted
that Dolphins are also sighted around the bridge regularly.

Wav forward -

Due to the flood situation and overcrowding due to Kanwar Yatra the team could not
able to enter the river to closely understand the impacts and to provide a factual report
of the site visit to the Honourable Court.

Therefore, it is decided to request to the Honourable Court to extend the time of
submission of joint committee report by next three months.

However, the committee try to understand the details of the event and the impacts with
discussion with concern line departments and review of available reports submitted by
the expert organization, who did survey after the event. The report shows no clear
differences in the dolphin population size which can be attributed to the collapse of the
part of the bridge. Dolphins are also seen regulady around the bridge location.

It was also decided by the committee that the forest department need to have a
detailed survey by constituting a team of various ecological expertise to carry out a
detail survey of VGDS to understand the long-term impacts of the collapse of a part of
bridge in river Ganga and the change in the ecology of the river system, if any.

Bhagalpur Namami Gange
Ministry of Jalshakti

Govt. of India

Divisional Forest Officer

Bhagalpur Division

Scientist
Bihar State Pollution

Control Board, Patna

BRPNNL, Div-Khagariya
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v)

Field Visit Report of the commiftee assiqned bv NGT for
of the ecoloqv of VGDS

Backqround: -

The Ganges River Dolphin population in the Vikramshila Gangetic Dolphin Sanctuary
(VGDS) has shown a largely stable trend over the past 25 years, despite some

flhctuations. The Zl-year dolphin population estimates were based on surveys by

TMBU Bhagalpur, ATREE & Wildlife Conservation Trust (WCT) researchers, and are

summarized in a report submifted by WCT to Chief Wildlife Warden, Bihar and the

DFO, Bhagalpur division in May, 2024.

As per the above said reports, population size was recorded around 200 individuals,
with noticeable peaks in 2O02, 2012-2013, and 2022-2023. Declines occurred in

between 20O4-2OOO and 2016-2020 which is likely due to human disturbances,
fishing, and climatic events.

The latest estimates by WCT in February 2024 recorded 196 t 8 individuals. The key

areas of stability of the dolphin population in VGDS are recorded in Sultanganj,
lintanga-Buddhuchak, Raghopur-Bahatra, and downstream of Kahalgaon.
Reductions in dolphin sightings were noted near Mirzapur and Bhagalpur due to river
channel changes and island formation

As per the WCT report, no significant decline in the overall dolphin population was

recorded. In June 2023 the dolphin population estimated to be 172 t 18 dolphins
(compared to 192 t I in February 2023). However, Changes were noted

downstream of the part of under construction bridge collapse site, where no dolphins
were sighted in an &9 lffi strdch. This may be linked to altered habitat due to rising

water levels and presence of remaining debris.

The report also suggest relatively stable population underscores the effectiveness of
VGDS as a sanctuary, but periodic declines highlight vulnerabilities to human

activities and environmental changes. Monitoring side-channel inlets and addressing
anthropogenic threats and over fishing will be crucialfor sustaining the population.

As per the Wildlife Institute of India (Wll) report, this area recorded a relatively

undisturbed habitat with consistent sightings during previous surveys by the Wll.

The report also highlights prior to the collapse, activities like fishing, ferry operations,

and minor local disturbandes were the primary human influences on the river's

ecosystems along with the bridge construction.

Baseline water quality parameters were likely within a range conducive to supporting

the dolphins and other aquatic species, as indicated by earlier ecological studies in

the region.

The survey conducted by Wll after the collapse of the under-construction bridge

observed dolphin sightings within 20G-500 meters of the collapse site during July

on dated 11.12.2024
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2024. Although their presence indicates some resilience, their behavior and
movement patterns may have been affected by the debris and construction activity.

Wll report also suggests for continuous monitoring and immediate debris removal
which is essential to restore the habitat and mitigate further risks to aquatic species.
Local pafticipation and policy interventions will also be crucial to balancing
infrastructure development and ecological conservation.

Further the report recommends to carry out regular monitoring by the State Wildlife
Department along with subject experts to track recovery and changes in aquatic
biodiversity.

Present Field Visit: -

It is to be noted that during last visit of the members of the committee, because of
the flood situation and overcrowding due to Kanwar Yatra, the team could not able to
enter the river to closely understand the impacts and to provide a factual report of
the site visit to the Honourable NGT and permission was taken to extend the time of
submission of joint commiftee report by next three months.

As further directed by the Honurable NGT, present filed visit is planned the
committee assigned by NGT to underSand the impacts of part of under construdion
Bridge collapse on the dolphin population of the river Ganga (VGDS) under the Case
No 318/2024 Hemant Kr Vs State of Bihar & Others.

The Following members attended the said visit-

1. Representative of Bhagalpur Forest Division, Bhagalpur
2. Representative of Subdivisional office, Bhagalpur Sadar
3. Representative of Namami Gange, Ministry of Jal Shakti, New Delhi.
4. Representative of Bihar State Pollution Control Board.

During field visit, the commiftee members surveyed in the SKM upstream and 5KM
downstream of part of bridge collapse site. Sighting of dolphins in the said area is
tabulated below:

S.No. Season Strech Length
(km)

Adult Galf Unknown Total
no

sightings

Avg;
Depth
(m)

1 Post
Monsoon

2024
lllrr\zoz4

AguwanLSultanganj
bridge to 5 km
upstream

5 I 2 1 12 10.0

2 Post
Monsoon

2024
711ulzoz

AguwanLSultanganj
bridge to 5 km
downstream

5 16 5 1 22 6.0
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From the above sighting record indicates that there is no short-term impact of the
part of under conitrudion bridge collapse on the dolphin population, as regular

sightings are qbserved'nearby tne.impacted sife. However, Iopgterm monitoring is

required to asiess the potential bhg-teim ecobgical impacis of the collapse. The

Forbst- Depaftmerfi may 'be ieq0este'd to $rategi2e for this long-term

monitoring/mitigation measures.

Senior Project Engg.

BRPNNL, Div-Khagariya

Consultant
Namami Gange

Ministry of Jal shakti
Govt. of India

Rep. of

Divisional Forest Officer

Bhagalpur Forest Division,
Bhagalpur
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